
FORM G 
INVITATION FOR EXPRESSION OF INTEREST  

FOR 
SATIATE AGRI LIMITED 

INVOLVED IN TRADING IN AGRICULTURAL PRODUCTS AND CHEMICALS 
AT  

31 SNEH NAGAR, F. NO. 18 VATSALAY CHAMBER, G.P.O., INDORE, MP, 452001  
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of 

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 
 

S. 
No. 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along 
with PAN & CIN/ LLP No. 

Satiate Agri Limited 
PAN: AACCS0790C 
CIN: L24111MP1986PLC003741 

2. Address of the registered office 31 Sneh Nagar, F No 18 Vatsalay Chamber, 
G.P.O., Indore, MP, India, 452001 

3. URL of website Not available 

4. Details of place where majority of 
fixed assets are located 

There are no such Fixed Assets available in 
the name of CD, as per the latest financial 
statements for FY 2025-26. 

5. Installed capacity of main 
products/ services 

The Corporate Debtor is engaged into 
trading business, hence, not applicable. 

6. Quantity and value of main 
products/ services sold in last 
financial year 

As per last available financial statements for 
FY 2025-26, total revenue from operations 
were INR 11.61 Crore. 

7. Number of employees/ workmen Nil 
8. Further details including last 

available financial statements (with 
schedules) of two years, lists of 
creditors are available at URL: 

The financial statements and other details of 
the CD can be obtained by sending an email 
at ip.satiate@gmail.com 
List of creditors is available on the website 
of https://ibbi.gov.in/claims/claim-
process/L24111MP1986PLC003741 

9. Eligibility for resolution applicants 
under section 25(2)(h) of the Code 
is available at URL: 

Eligibility criteria is mentioned in detailed 
Expression of Interest document which can 
be obtained by sending an email at 
ip.satiate@gmail.com 

10. Last date for receipt of expression 
of interest 

07/11/2026, till 05:00 PM 

11. Date of issue of provisional list of 
prospective resolution applicants 

17/11/2026 

12. Last date for submission of 
objections to provisional list 

23/11/2026 

13. Date of issue of final list of 
prospective resolution applicants 

03/12/2026 

14. Date of issue of information 
memorandum, evaluation matrix 
and request for resolution plans to 
prospective resolution applicants 

08/12/2026 



15. Last date for submission of 
resolution plans 

07/01/2027, till 05:00 PM 

16. Process email id to submit 
Expression of Interest 

ip.satiate@gmail.com 

17. Details of the corporate debtor’s 
registration status as MSME 

The Corporate Debtor is registered as 
MSME 
[Reg. No. UDYAM-GJ-01-0337733] 

 
 

 

 
Date:23/10/2026 
Place: Indore 

MVK IPE LLP 
(Represented by its Designated Partner Mangesh V. Kekre) 

Resolution Professional   
Satiate Agri Limited 

IBBI Reg. No: IBBI/IPE-0134/IPA-1/2022-23/50028 
AFA Valid till 31/12/2026 

Office No. 607A, Chetak Center, 12/2 RNT Marg,  
Indore (MP) 452001  
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Dheeraj Kumar 
PATNA 

More than 5.32 lakh voters will 
decide the fate of 150 candidates 
contesting eight Bihar Legis-
lative Council seats on Friday, 
with Jan Suraaj Party (JSP)-
backed candidates and Indepen-
dents challenging the National 
Democratic Alliance (NDA) and 

Mahagathbandhan. 
On the other hand, Janata Dal 

(United) (JD(U)) faces internal dis-
sent in the Patna Graduates' con-
stituency. 

Prashant Kishor's JSP has 
fielded candidates in all eight 
constituencies. The contests in-
clude 90 candidates across four 
Graduates' constituencies and 60 
across four Teachers' consti-
tuencies. All sitting members are 
also in the fray. 

Polling will be held from 8 am 

to 4 pm at 993 booths across the 
Patna, Darbhanga, Kosi and Tirhut 
Graduates' constituencies and the 
Patna, Darbhanga, Tirhut and 
Saran Teachers' constituencies. 

The Mahagathbandhan has 
failed to reach a seat-sharing ar-
rangement, leading to contests 
among the Rashtriya Janata Dal 
(RJD), Congress and candidates 
backed by Left parties in several 
constituencies. The RJD has 
fielded candidates in six seats and 
Congress in five. 

BIHAR MLC POLLS

PK, independents pose challenges 
to NDA, Mahagathbandhan 
Over 5.32L voters to decide the fate of 150 candidates across 8 seats

PETROL ATTACK: 
BOMB HURLED AT ED 
OFFICE IN SHILLONG 
IANS 
SHILLONG 

Two unidentified men allegedly riding a mo-
torcycle hurled petrol bombs at a building 
housing the Enforcement Directorate (ED) of-
fice in Meghalaya's capital, Shillong, on Thurs-
day, marking the latest in a series of suspected 
attacks targeting government establishments 
in the city, officials said. 

The incident occurred in the early hours of 
the day in the Langkyrding area of East Khasi 
Hills district. No structural damage to the 
building was reported, superintendent of po-
lice Vivek Syiem said. 

According to the police officer, the security 
guard stationed inside the building was un-
aware of the incident until Thursday morning. 
Police are examining CCTV footage to identify 
the suspects, while a case is being registered in 
connection with the attack. Patrolling has also 
been intensified in the area, Syiem said. 

The incident came a day after a similar at-
tack was reported at the Health Department 
office in the Laitumkhrah area of Shillong, 
raising fresh concerns over the security of gov-
ernment establishments. 

ELECTORAL ROLL ROW:  
Cong flags voter data 
discrepancies in Pilibhit 
Biswajeet Banerjee 
LUCKNOW 

Serious questions have arisen over electoral 
rolls in Pilibhit after a Congress probe allegedly 
found different voter names and fathers' 
names against identical Electors Photo Identity 
Card (EPIC) numbers following the Special In-
tensive Revision (SIR). 

The Congress alleged that details of 13,150 
voters in Pilibhit Sadar were changed despite 
their EPIC and serial numbers remaining un-
changed. It also claimed that 884 voters were 
deleted despite submitting residence applica-
tions, while 2,600 non-resident voters were 
added. The party alleged discrepancies invol-
ving 16,554 voter records. 

Meanwhile, two sub-divisional magistrates 
(SDMs), Mayank Goswami and Hemant 
Chaudhary, have been attached to district 
headquarters following a preliminary inquiry. 

District magistrate Alok Kumar confirmed 
the administrative action, saying the investiga-
tion was continuing. 

However, officials have not established any 
direct connection between the officers and the 
alleged irregularities. The Congress plans to 
seek legal advice and approach the court.
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